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£mbessy in Kuwait hastaken actionto expe-
dite settlement in respect of the remaining
three. A lawyer appointed by the Embassy is
pursuing the matter.

[ Translation]

International Co-operation in
Agriculture

SHRI SURENDRA PAL
PATHAK:
SHRI SIMON MARAND!:

*423.

Will the Minister of AGRICULTURE be
pleased to state:

(a) whether any assessment has been
made regarding the scope for mutual co-
operation with countries of Pacitic and Asian
regions in agricultural field;

(b) if so, the details thereof; and

(c)the steps taken/proposedto betaken
in this regard?

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR): (a) and (b) No,
Sir.

(c): While no formal assessment or
study of the scope for mutual cooperation in
agricultural field with countries of Pacific and
Asiahas been madse, with a view to realising
the existing potential for such mutual coop-
eration in the field of agriculture, several
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Memoranda of Understanding have been
signed with countries such as Afghanistan,
Bangladesh, Iran, Indonesia, Mongolia,
Nepal, DPR Korea, Pakistan, Philippines
and Australia. Besides, India has been ex-
changing experiences in agriculural devel-
opment with the countries of the region by
way'v! exchange of germplasm and techni-
cal information, training and study tours by
scientists and experts undervarious multilat-
eral and national level programmes.

Live-Stock Development Programme

SHRIMATI SHEELA
GAUTAM:

SHRI RAJESH KUMAR:

‘424

Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the Union Government are
providing financial assistance of State Gov-
ernments for live-stock development;

(b) if so, the financial assistance pro-
vided to each State under various live-stock
development programmes during each of
the last three years,; and

(c) the amount actually utilised by each
State during the above period?

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR): (a): Yes Sir.

(b) and (c): A Statement is attached.

-




State-wise financial assistance provided to Stattes during 1988-89, 1989-90 and 1990-91.

STATEMENT

(Rs. in Lakhs)

S. No. States/UTs 1988-89 1989-90 1990-91
1. Andhra Pradesh 154.54 225.28 220.51
2. Arunachal Pragash 6.96 20.09 18.97
3. Assar_n 25.22 40.85 43.60
4. Bihar 59.64 68.36 100.66
5. Goa 16.25 22.60 27.10
6. Gujarat 135.85 146.60 169.93
7. Haryana 127.77 180.67 134.52
8. Himachal Pradesh 31.25 50.11 50.27
9. Jammu & Ka#himir 96.40 119.16 74.51
10. Karnataka 91.32 148.30 166.35
11. Kerala 125.25 174.23 310.43
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S. No. States/UTs 1988-89
12. Madhya Pradesh 135.22
13. Maharashtra 104.74
14, Manipur 99.87
15. Meghalaya 11.24
16, Mizoram 21.51
17. Nagaland 46.50
18. QOrissa 76.96
19. Punjab 40.38
20. Rajasthan 125.26
21. Tami! Nadu 89.98
22. Tripura 65.98
23. Uttar Pradesh 209.68
24. West Bengal 47.84
25. Sikkim 10.59

Total (States) 1866.30

The amount released are

generally utilised by the states.




